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COMMITTEE ON SUBORDINATE PETITION RE. DANGER TO
LEGISLATION MARINE LIFE BY POLLU.

FourTEENTH REPORT

DR KALAS (Bombay South): I
beg to present the Fourtcenth Report
of the Committee on Subordinate

Legislation

RAILWAY CONVENTION COMMIT-
TEE

Fourt™s ANp Frrre REPORTS

SHRI S A KADER (Bombay Cen-
tral-South) I beg to present the
Fourth and Fifth Reports of the Rail-
way Convention Committee, 1873 on
action taken by Government on the
recommendations contained in  the
“Third and Fourth Reports of the Rail-
way Convention Committee, 1971 on
Commercial and AlThed Mattas
Parts 1 and 711 respectively

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
SCHEDULED TRIBES

Rerorts OF StupYy ToUms

SHRI D BASUMATARI (Kokra-
jhar): I beg to lay on the Table a
copy each of the following Repmt-
of the Study Tours of the Committee
on the Welfare of Scheduled Castes

and Scheduled Tribes —

(1) Report of Stndv Towm of
ttudy Group I of the Cum-
nuttee on its visit to Guiaiat
in September-October, 1974

(2) Report of Study Tour ot
Study Group II of the Com-
mittee on its visit to Raja-
sthan in Ociober, 1974.

TION FROM CAUBTIC SODA
PLANT AT KARWAR

SHRI B V NAIK (Kanara) 1 beg
to present a petition signed by Shri
Ramnath Medon General Secretary
Akhla Karnataka Fishermen's Pari-
shad, Mangalore: and other regard.
ing danger to marine hfe by pcllu-
tion from a Caustic Soda Plant bang
set up at Kaiwar

——

1440 hrs.

STATEMENT RE ALLEGED BOMB
INCIDENT AT THE RESIDENCE OF
SHRI BHOGENDRA JHA, MP.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI OM MEHTA)
On behalf of Shnm Brahmainanda
Reddy I beg to lay a statement 1e-
garding an alleged bomb incident at
the 1esidence of Shi1 Bhogendia Jha,
MP on the 17th December, 1074

STATEMENT

According to the Delha Administra-
tion, the Parhament Street Police Sta-
tion receivei telephonic information
from Shn Bhogendra Jha, MP, at
1080 P M on the 17th December, 1874
that two persons of unknown identity
had thrown into his residence at 10,
Windsor Place a solid object which
looked like a bomb The police 1m-
mediately went to the spot and con-
tacted Shri Bhogendra Jha, who gave
the following details of the inadent.

On the 1Tth December, 1974, ot
asbout 10 pm, a person aged about
23 years entered his compound Since
his movements appeared suspicious he
wag checked by the servant where
upon he threw an object and ran



